No: Noida/SM(Jal)-1/2022/.-281........

O,

NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY

OFFICE OF THE SENIOR MANAGER (JAL)-I

SECTOR-5, NOIDA
Dated .01/ 08/ 2%

UPDATES ON THE PROPOSED ACTION PLAN iN COMPLIANCE TO HON’BLE NGT DIRECTION:

& Others

To
The Consultant —Judicial-NGT (P.B.)
Email ID : judicial-ngt@gov.in
SUBIJECT :
Ref.:

NGT OA No. 1002/2018 titled AbhistKusum Gupta Vs State of Uttar Pradesh

Hon’ble NGT order dated 23.12.2021.

In compliance with the Hon’ble NGT direction on dt. 23.12.2021 for NOIDA. An update on the submitted
action plan is hereby furnished for the ready perusal and sympathetic consideration please:

Sr. Direction Action
No.

1 | Point No.-12 (5) The Executive officer of Nagar Palika Khoda has been informed that there is no
Nagar Palika has | land available near Khoda for construction of STP in adjacent sector-55, 56, 57, 58
requested NOIDA | & 62 of Noida.

Authority to provide
vacant land for | Details as per annexure-A
installation of STP.

2 | Point No.-15 In compliance of Hon’ble NGT order dt. 23.12.2021 a letter has been sent to
Regarding  engaging | Director, CSIR-National Environmental Engineering Research Institute (NEERI) and
dedicated monitoring | WAPCOS Ltd. to give their consent offer for providing Environmental professionals
cell manned by | advice as per Hon’ble NGT order. Wapcos has submitted proposal for this and
qualified NEERI is in process to submit. After receiving proposal of both agencies the offer
environmental will be evaluated and final decision for engaging agencies will be taken within one
professionals. month.

Details as per annexure-B
3 | Point No.-20 (i) As per discrepancies mentioned in Hon’ble court order in submitted compliance

Discrepancies pointed
out in para 13
regarding  functional
status of STPs, their
compliance and
connectivity to sewers
to be addressed and
clarified considering
desludging and
maintenance of sewer
lines.

report Page no.-9 & S.No. 77 about Airforce Naval Housing Board (Jalvayu Tower)
is wrongly mentioned that “STP found working” where as the STP is not
constructed at this Group Housing. Sewerage of this group housing connected to
main sewer line Noida & treated in central sewage treatement plant (CSTP).

STP of 95 nos. listed Group Housing socities were inspected. The details of STPs as
follows :-

Description As per As per Status as on B
compliance compliance Dated
Dated Dated 27.07.2022
23.12.2021 06.05.2022
Compliant sample as per
UPPCB 12 36 60
Non-compliant sample
as per UPPCB >3 38 5
Installed STPs 72 76 77 J
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Note :
e Notice already sent by planning department on dated 08.04.2022 to
38 nos. non-compliant group housing socities. Annexure -B (i)

SN Description Status Statusas | Statusas |
Dated on Dated | on Dated
23.12.21 06.05.22 27.07.22
N, of Group Sample taken 72 74 :E_
1 | Housing Sample not taken 76 77
Installted STPs. | due to under - 02 02
maintenance
2 | Environment Clearance cleared &
U.P. Pollution Control Board has
issued CTO. Their sewage o4 04 04
connected to the Central Sewage
Treatment Plant (CSTP) of Noida.
3 | Connected in Noida sewer line and
at present their sewer is treated in
Sewage Treatment Plant (STP) 07 07 07
(Noida) as per  Occupancy
Certificate.
4 | Issue regarding completion of these
(C) | 4 prmects of Amrapali is being 04 04 04
monitored by Hon’ble Supreme
Court.
5 | Under Constructlgn project. At 01 01 01
present no sewage is generated.
6 | Undertaking given by Builder with
(D) | timeline for operationalization of 07 03 02
STP.
Total Nos. of Fir?up Housing 95 95 o5
Societies
Note :-
4(C) NBCC has been deputed as the working agency by hon’ble Supreme

court 4 nos. group housing socities.

04 nos of GH socities ((1) M/s Amrapali Shaphire Developers Pvt. Ltd.
(Amrapali Shaphire-1), (2) M/s Amrapali Shaphire Developers Pvt. Ltd.
(Amrapali Shaphire-1l), (3) M/S AMRAPALI PRIENCELEY ESTATE PVT.
LTD., (4) M/s Amrapali Silicon City Pvt. Ltd.) STPs Construction work is
under progress, on direction of Supreme Court. Temporary occupancy
certificate issued.

Details as per annexure-C (forsr.no. 2, 3,4, 5 & 6)

Point No.-20 (ii)
Action against
violators and colluders
under Section 3 of
PMLA Act, 2002, IPC
as well as under
Section 133 of Cr. PC
to be looked into.

FIR have been lodged against 04 nos. (1. M/s Assotech Windsor Court, 2. M/s
Gardenia India Ltd., 3. M/s Futech Shelters Pvt. Ltd., 4. M/s Skytech Const. Pvt.
Ltd.) of promoter builders out of which 02 nos. builders (M/s Assotech Windsor
Court & M/s Futech Shelters Pvt. Ltd.) has made their STPs operational. Rest 02
nos. builders M/s Gardenia India Ltd. & M/s Skytech Const. Pvt. Ltd. are still
defaulters.

FIR copy enclosed as per annexure-D
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Point No.-20 (iii)
Granting partial or

In compliance of Hon'ble NGT direction Office order have been issued 071
dated 04.03.2022.

completion Office order has been issued to ensure State Environmental Impact Assessment
certificates must be | Authority (SEIAA) compliance STP before giving partial O.C. or complete O.C. by
compliant with | authority in all category properties.
EC/Consent
conditions. Details as per annexure-E
I::Oi"t ;\13"20(“’) ¢ A) One nos. wetland work has been awarded on Noida drain to U.P. Irrigation
ompletion 0

P department In process of developing In-situ treatment using constructed
ongoing sewerage _ o _ )
natwork to be wetland technique for Noida drain in consultation with Prof. C R Babu (CEMDE,
ensured and steps University of Delhi) on dated 18.02.2021 (as per MOU) as a pilot project.

taken in respect of 30
drains and  their
termination to
respective existing or
new STPs.

Work completed.

Details enclosed per annexure-F

B) Two nos. In-situ remediation wetlands in Noida irrigation drain also have
been awarded on 05 Jan, 2022 in downstream as per advise of Prof. C.R. Babu.
The construction of wetlands in progress and work will complete upto
31 December, 2022 (as per MOU). Physical progress of both wetlands mention

as below :-
As per compliance

P t Total cost of
e e PfO;ES!::(%) roject (in Cr.)
Progress (%) Prol '

Near Advant To»_ver, 15% —

Sector-142, Noida
Rs. 14.25 Cr.
Near NSEZ, Sector-137,
i 15% 40%
Noida

Details enclosed per annexure-G

Work Completed
02 nos. ongoing projects out of 10 nos. sewer strengthening projects of

sewerage network have been completed. That is all 10 sewer strengthening
projects have been completed.

10 nos. sewerage As per As per Status as on
strengthening works compliance compliance Dated
Dated Dated 27.07.2022
23.12.2021 06.05.2021
S f |
e OWE‘:;“F’ etea 08 10 (100%) 10 (100%)

Details as per Annexure-H

Total 30 drains are merging in Kondli, UP, Irrigation drain

e Guidence of Professor C.R Babu, Department of Environment, Delhi
University has been sought to suggest remedial measure.
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r e Professor C.R Babu inspected 15 major drains along with Noida officials
& has submitted preliminary report, highlights of the same is as below :-

o Drains are classified into 3 types based on its width as major,
medium & minor.

o Bio Remediation method has been proposed for major &
medium drains. Construction of In-Setu Wetland & Plantation
has also been proposed.

o Construction of sump well has been proposed for Minor drains
which would connect them to STP.

In compliance of Hon’ble NGT order dated 23.12.2021 to trap drains by
constructing “In-situ & Ex-situ treatment of domestic waste water flowing in
drains of Noida city”. Noida has deputed environmental expert NEERI (National
Environment Engineering Research Institute) Department of Science and
Technology Govt. of India for the preperation of DPR for construction of In-
situ/Ex-situ wetland and construction of minor STPs over drains. NEERI
submitted project proposal for “In-situ & Ex-situ treatment of domestic waste
water flowing in drains of Noida city”.

The M.O.U. signed between NOIDA & CSIR-NEERI on dated 21.07.2022.

Time line —June, 2023

Details enciosed per Annexure-|

Point No.-20 (v)

Mode of disposal of 6
existing STPs to be
compliant with
standards, including
fecal coliform and
utilization of treated
effluents to be
ensured.

3 OCEMS (Online Continuous Effluent Monitoring Systems) is installed at

Noida has six numbers of fully functional Sewage Treatment Plants (STPs).
Existing capacity of six STPs is 231 MLD. Sewage generation on an average is 215
MLD.

1. All six STPs in noida located in sector 50, 54, 123 and 168 are running as
per standardised design of Sequence Batch Reactor (SBR) technology,
including ensuring fecal coliform on the originally designed parameter.
To include the newly introduced parameter of fecal coliform by
NGT/Namami Gange, TTP (Tertiary Treatment Plant) and UV plant
(Ultraviolet plant) have been proposed. A proposal incorporating these
new standards of TTP and UV plant is being formulated and will be
submitted soon for administrative approval. Expected completion by
September, 2023.

2. Present utilization of treated effluents is as follows:

2 (A). To irrigate parks, green belts, dust-free zones along the roads by
Horticulture, Golf Course sector 38A, Botanical Garden, Biodiversity
Park, Dalit PrernaSthal and Stadium sector 21 A in Noida. Further order
has been passed to use treated water in remaining parks and green belts
where originally laid out treated water lines are no longer functional due
to developmental damage.

2 (B). For use in construction projects by private builders and construction
projects by government builders on a chargeable basis.

2(C). For filling firefighting stations

2 (D). Tofill the operational wetlands in sector 54 and 91.

2 (E).  For sprinkling water on roadsides and ongoing construction work sites to
avoid dust settlement.

04 3TP (02 at sector 54; 02 at sector 50) and the other two STPs in sector
123 and sector 168 are under tendering process.
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Two new STPs are under construction.
As per As per j
TP compliance compliance Present Total cost of
dt. 23.12.2021 | dt. 06.05.2021 | Progress (%) | project (in Cr.)
Progress (%) Progress (%)
80 MLD 73% 87% 89% Rs. 115.44
100 MLD 76% 92% 100% Rs. 143.58
-

Details of progress are as per Annexure-J

Date of Completion as per Contract Bond 02.09.2022
Trial of STP will start in August-2022.

In compliance of Hon’ble NGT orders dated 23.12.2021 updated progress is here by
submitted for perusal please.

All respective enclosure as shown above has been enclosed.

Copy to

Uy e i =

w®wAa A

11.
12.
13.
14.
15.
16.

......

P.S. to Chief Executive Officer.

Additional Chief Executive Officer (M).
Additional Chief Executive Officer (P).
Central Pollution Control Board. (mscb.cpchb@gov.in)
Environment, Forest and Climate Change Department Section-7, U.P. Govt.

(soenvups@rediffmail.com)

U.P. Pollution Control Board. (ms@uppcb.com, ceol@uppcb.com)
R.O. UPPCB, G.B. Nagar (UP) (ronoida@uppcb.in)

OSD (T) & (A).

Principal General Manager, Noida
. General Manager, Noida
General Manager (Planing), Noida
Dy. General Manager (Jal), Noida

Senior Project Engineer (Health), Noida
Senior Manager (Work Circle 1 to 10), Noida
Senior Manager (Jal-II & III), Noida

Guard File.

Page 5 of 5

(SAN.
SENIOR

o8

ARASHAR)
MANAGER

JAL DIVISION-I, NOIDA

SENIOR

/

MANAGER

JAL DIVISION-I, NOIDA



'AMNC-‘WK& —"‘t@

awmwﬁmﬂaﬁ,@aa‘\f—os,ﬁmm

o -ﬂ@;n wger /qoaof0 /2022 / 9 L6 R
fed: (| — U~ 2o22

Y@,
e (Fawm),
Bl

Jar #,
RN ey,
TR urferar uRyg,
et |

Reg— H0 THESNAL gR TiRa ey fiHia 23.12.2021 % H4g 7

HeIeg,

FTIT SURIE fwge ALY, Fo—1002 /2018 afire @A T A S0H0 ST 9
ay # A0 TSN ERT Oika amew f&Aie 23122021 T et TET B BT FE B,
Ry famg Hea—12(5) # e Seerd T

"Nagar Palika has requested NOIDA Authority t0 provide vacant land for installation of
STP and decision on said matter is still pending. Copy of communication made with CPCB on the
matter is attached as Annexure-IL."
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New Okhla Industrial Development Authority

Noida ol C/'):b

Head Administrative Building, Sector- 6 Noida, ;.’ (
— . e e A
I N T e ] g
e a1 Bl
2 ite. 23,]03 |22

Mr. ARVIND DEV,

General Manager (E&M),

WAPCOS Limited, 76-C, Sector 18,

Institutional Area, Gurgaon, Haryana - 122013
Subject:- Request to provide an cxpert team of environmental professional for

monitoring_of Hon'ble NGT environment NOrmS and to coordinate with
NGT/CPCB/UPCB.
Dear Sir.

Noida authority is interested in  getting the services of an expert team of
environmental professionals for monitoring of Honble NGT environment norms and to
coordinate with NGT/CPCB/UPCB. You are requested to kindly provide above mentioned
services for three years with your expert team and guide us 0 improve the environmental
conditions in Noida. The scope of work for the above mentioned services are given below:-

1. Monitoring compliance of Environmental Clearance given by State Environmental

Impact Assessment Authority (SEIAA) for all projects having built-up area more than

20,000 sqm.

2. Monitoring NGT air/water pollution norms compliance by yarious organizations,
projects, stakeholders.

3. Facilitate Noida authority in implementation of NGT/environment norms, coordinate
with NGT/CPCB/UPPCB on behalf of Noida to implement these norms.

4. Provide expert team {0 Noida authority to roll out above compliances.

You are, therefore, requested to kindly give your consent and send the proposal at the

earliest. An early reply shall be highly appreciated.
Thanking You.
Sincerely Yours
(Ishtiy
General Manager (P
g%
Noi e

Copy to:-

|. CEOQ, Noida for information please.

2. ACEO (P), Noida for information please.

3, OSD (Group Housing).

4. PGM, Noida for necessary action,

5. GM, Noida for necessary action,

6. DGM (Jal), Noida for necessary action.

7. DGM (Health), Noida for necessary action,

¢ General Manager i \1‘01:‘/
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fchla Industrial Development Authority %\

New O
Head Administrative Building, Sector- 6 Noida.

L J /’/—’/
No. NoidwACEO(PY2022/ 2579

Datc . 2.3-3-2 L~

Tos .
The Dircctor

CSIR- National Environmental
Engineering Research Institute,

Nehru Marg, Nagpur - 440020

pert team of environmental professional_for
and to coordinate with

Request (0 provide an_€X
monitoring of Hon'ble NGT environment norms

NGT/CPCB/UPCB.

Subject:-

Dear Sir,
Noida authority I interested in getting the services of an expert team of

environmental professionals for monitoring of Hon'ble NGT environment norms and to

coordinate with NGT/CPCB/UPCB. You are requested 10 kindly provide above mentioned
services for three years with your expert team and guide us 10 improve the environmental
conditions in Noida. The scope of work for the above mentioned services are given below:-

1. Monitoring compliance of Environmental Clearance given by State Environmental
Impact Assessment Authority (SEIAA) for all projects having built-up area more than

20,000 sqm.
Monitoring NGT air/water

projects, stakeholders.
3. Facilitate Noida authority in implementation of NGT/environment norms; coordinate

/UPPCB on behalf of Noida to implement these norms.

with NGT/ CPCB
4. Provide expert team to Noida authority t0 roll out above compliances.

pollution norms compliance by various organizations,

o

erefore, requested 10 kindly give your consent and send the proposal at the

You are, th
earlicst, An early reply shall be highly appreciated.
Thanking You.
Sincerely Yours
(Pra y L
Addl. Chief Executive Officer
- Noida
|. CEO, Nolda for information plcase,
2. OSD (Group Housing).
3, PGM, Noida for necessary action.
4. GM (Planning) for necessary action please,
5. GM, Noida for necessary astion. '
6. DGM (Jal), Noida for necessary action.
7. DGM (Heahh), Neida for necessiny action.

\’V ‘ Addl. Chief Executive Officer
( Noida




ANNEXURE-C

LIST OF 95 NOS. GROUP HOUSING

@)

Sample Compliant /

Sr No. Ngme of Societies Location Present status of STPs Remark
Group Housings with fully functional STPs (60 Nos.)
M/s Paras Season Haven Pvt. Ltd, GH- GH-01D
1/2 |01D, Sector-168, Noida (Paras ‘ Installed/Operational YES
: Sector-168
Season Society )
M/s Sunshine Infrawell Pvt. Lid., Plot GH-05B
2/5 |No.-GH-05B, Sector-78, Noida Installed/Operational YES
. . Sector-78
(Sunshine Helios)
GH-01,
M/s Aims Max Gardenia Developers ECOCITY :
. ; Y.
= Pvt. Ltd. (Gardenia Wellington) Sector-75 Installed/Qperational ==
GH-08
Aims Max Gardenia Developers Pvt. ECOCITY .
48 | td., GH-08, Sector-75, Noida Sector-75 Installed/Operational YES
Aims Max Gardenia Developers Pvt. GH-12
Ltd., GH-12, Ecoctiy, ECOCITY .
5/9 Sector-75, Noida Sector-75 Installed/Operational YES
M/s Valuent Developers Pvt. Ltd. Plot GH-16
6/10 [No.- H-169, Sector-63, Noida (Valuent Sector-75 Installed/Operational YES
Infra Developers)
M/s Maxblis Construction Pvt. Ltd., Plot GH-17 -
7/41 |No.-17, Ecocity, Sector-75, Noida (Max Sector-75 Installed/Operational YES
Villas GH-17)
M/s Paramount Towers Pvt. Ltd., Plot GH-06
8/12 |No.- GH-06, Sector-137, Noida Sector-137 Installed/Operational YES
(Paramount Floraville)
M/s Imperial Housing Venture Pvt. Ltd. GH-01
9/44 |11th Floor, Paras Twin Tower, Sector-|  Sector-137 Installed/Operational YES
54, Gurgaon, Haryana (Paras Tierra)
Purvanchal Projects Pvt.  Ltd. GH-04 Sector- .
10117 (Purvanchal Royal Park) 137 Installed/Operational YES
M/s Exotica Housing, Pvt. Ltd., GH-| GH-05A Sector- .
11/18 05A. Sector-137 (Frexco Prasco) 137 Instalied/Operational YES
M/s I.V. County Pvt. Ltd., Plot No.-GH- GH-05
05, Sector-121, Noida (Cleo County) ) .
12/20 M/s IVRCL INFRASTRUCTURE & Sector-121 Installed/Operational YES
PROJECT LTD.
13/23 M/s Perfect Propbuild Pvt. Ltd. (Antriksh GH-03B, Installed/Operational YES
Forest) Sector-77
M/s Sunworld Developers Pvt. Lid., GH-01B
14/25 |Plot No.-GH-01B, Sector-107) Noida : Installed/Operational YES
: : Sector-107
(Sunworld Vanalika Society)
M/s Claud-9 Projects Pvt. Ltd. Plot No.- GH-02
15/27 |229, Okhla Industrial Estate, New Delhi Sector-100 Installed/Operational YES
(Lotus Boulvard Spacia Plot No GH- 02)
M/s Gulshan Homz Pvt. Ltd. (Gulshan GH-03A :
16/33 Ikbana) Sactor-143 Installed/Operational YES
17140 |M/s Perfect Propbuild Pvt. Ltd. (Antriksh GH-03B ivahalinrifinaratamzl VES

AR




—TM/s Supertech Ltd. Plot No. -B-28 & 29,

GH-1A
Sector-58, Noida )
! -4 Installed/Operational YES
1813 (Supertech Capetown Society) Secier . P
M/s ATS Township Pvt. Ltd. (ATS One GH-01 .
19/47 Hemlet) Sector-104 Installed/Operational YES
M/s GSS Procon Pvt. Ltd. (Victory GH-01/C . S
20/49 Crosaroad) Sector-143 Installed/Operational YE
M/S RANI PROMOTERS PRIVTE GH-01/B '
YES
21/51 || |\ MITED (Aakriti Shanti Niketan) Sector-143B Installed/Operational E
M/S LAUREATE BUILDWELL PVT. GH-01, 02 & 03, .
22/53 LTD. (Parks laureate) Sector-108 Installed/Operational YES
23/54 |M/S PAN REALTORS PVT. LTD. GH-O1 Installed/Operational YES
Sector-70
C-078 .
24/56 |M/S SUPERTECH LTD. SECTOR-34 Installed/Operational YES
, M/S AIMS RG ANGEL PROMOTERS | GH-03 (ECO .
25/60 PVT LTD. CITY) Sector-75 Installed/Operational YES
M/S J.M. Infratech Pvt. Ltd. (J.M. GH-04 (ECO .
26/61 Aroma) CITY) Sector-75 Installed/Operational YES
M/S APEX DREAM HOMES PVT.LTD. GH-12A (ECO .
27/65 (Apex Athena) CITY), Sector-75 Installed/Operational YES
M/S EXPRESS BUILDERS AND GH-02/A
28/66 |PROMOTERS PROVATE LIMITED Installed/Operational YES
. Sector-77
(Express Zenith)
GH-05 (ECO
29/67 |M/S Indosam Infra Pvt. Lid. CITY) SECTOR- Installed/Operational YES
75
M/S E-HOMES INFRASTRUCTURE GH-14 (ECO ;
30/68 | b\ LTD., (Dasnac Jwell) CITY) Sector-75 Installed/Operational XS
MS AIMS MAX  GARDENIA
31/69 |DEVELOPERS PRIVATE LIMITED |GH-11 Sector-75 Installed/Operational YES
(Golf City)
M/s R.G. Residency Pvt. Ltd., Plot No.- GH-02
32/89 |GH-02, Sector-120, Noida (R.G. Installed/Operational YES
: Sector-120
Buildtech)
M/s Granite Great Properties Ltd. C-23,
33/1 |Greater Kailash Enclave, Part-1, New GH-08 Scetol- Installed/Operational YES
g 100
Delhi. Lotus Boulvard
34/62 |M/s Opulent Infradevelopers Pvt. Ltd. GH—O‘IQ%? eCtor-|  |nstalled/Operational YES
M/s Antriksh Developers & Promoters
35/4 |Pvt. Ltd., Plot No.- GH-05A, Sector-78, GH"%’;"SSWOT' \nstalled/Operational YES
Noida (Antriksh Golf View )
M/s Gulshan Homes Pvt. Ltd., Plot No.- GH-07A
35/13 |GH-07A, Sector-137, Noida (Gulsan Sector-137 Installed/Operational YES
Vivante)
M/s Logix Infrastructure Pvt. Ltd. GH-| GH-02, Sector- . :
715 02, Sector-137, (Logix Blossom County) 137 Installed /Operational VES
M/s Supertech Ltd. Plot No.-GH-03,
Sector-137, Noida GH-03 Sector- .
38/16 (Supertech Ecocity) 137 Installed/Operational YES
M/s M.P.G. Realty Pvt. Ltd., Plot No.- GH-07B
39/19 |GH-07B, Sector-137, Noida (Ajnara Sector-137 Installed/Operational YES
Defodril)
M/s Great Value Projects India Ltd. Piot GH-02
40/24 |No.-GH-02, Sector-107, NOida (Great Sector-107 Installed/Operational YES

Value Sharnam Sociefv)

N




| 41120

~[Prateek Infraprojects India Pvt. Lid. GH-

GH-01A (Beta-2)

YES

01A (Beta_—'Z) Segtor-m?, Noida Sector-107 Installed/Operational
(Prateek Edifice Society)
M/s Logix Infratech Pvt. Ltd. Plot No.- GH-01 Sector-
42/29 |GH-01, Sector-143, Noida (Logix 143 Installed/Operational YES
Blossom Green)
M/s Logix city Developers Pvt. Ltd. Plot GH-02
43/30 |No.-GH-02, Sector-143, Noida (Logix Sector-143 installed/Operational YES
Blossom Zest)
M/s Eldeco Infrastructure & Properties
44/32 |Ltd. . Plot No.-GH-03, Sector-119, GH'O? 1898"“" Installed/Operational YES
Noida (Eldeco Amantran)
45/34 |Ws Prateek Realtors India PVt Ltd. o4 o4 sector-77|  Installed/Operational YES
(Prateek Wisteria)
M/S H R ORACLE DEVELOPERS PVT. | GH-02/B Sector- ;
: d
46/35 LTD. (Elite Homez) 77 Installed/Operational YES
47/38 M/s Prateek Buildtech Pvt. Ltd. (Prateek | GH-04B Sector- Installed/Operational YES
Stylome) 45
M/s Gardenia Aims Developers Pvt. :
48/40 Ltd, (Gardenia Gallaria) GH-01 Sector-46 Installed/Operational YES
: D-08A
4g/41 |Ws PACL India Ltd. (Pearls Gateway | gqor.44 Installed/Operational YES
Towers)
c0/a3 |Wis Mahagun Real Estate Pvt. Ltd. |1 07 sector-78|  Installed/Operational YES
(Mahagun Society)
M/S COLORFUL ESATATES PVT LTD |GH-04/B, Sector- :
51/45 (Antriksh Golf View-Il) 78 Installed/Operational YES
M/s Prateek Realtors India Pv. Ltd. | GH-01 Sector- ,
52/46 (Prateek loreal) 120 Installed/Operational YES
53148 |Mis AGC Realty Put, Ltd. (Homes-121) | 01 2€€°™ | installed/Operational YES
GH-01/A
54/55 |M/S HACIENDA PROJECTS PVT. LTD. (ALPHA) Installed/Operational YES
SECTOR-107
55/63 ﬁgSL\TL'N'MBUS THE HYDE PARK | 511 03 Sector-78|  Installed/Operational YES
M/S CAPITAL INFRAPROJECTS GH-01/E Sector- .
56/64 PVT LTD. 168 Installed/Operational YES
M/S NEXGEN INFRACON PRIVATE | GH-01/A Sector- :
57171 LIMITED (Mahagun Mezzaria) oy Installed/Operational YES
58/92 M/s IVRCL Infrastructure & Project Ltd. | GH-002 Sector- Installed/Operational YES
(Aranya) 119
M/S GULSHAN HOMES & GH-03C,
59/52 |\ NFRASTRUCTURE PVT. LTD. SECTOR-{44 | mstalled/No Occupancy YES
GH-10 (ECO
60/95 |M/S FUTEC SHELTERS PVT LTD. CITY) SECTOR- Installed/Operational YES
75
Group Housings with installed STPs but non achieving (15 Nos.)
GH-02 (ECO
s1/70 |WS AIMS PROMOTERS PVT. LTD. | 5 11v) SECTOR-| Installed/Not operational NO
(Golf Avenue-I) 75
M/s Assotech Contracts (I) Ltd. D-003A .
62/90 (Assotech Celeste) Sector-44 Installed/Not operational NO
M/s Assotech Ltd. (Assotech Windsor GH-04/A : _
63/91 Cout) Sector 78 Installed/Not operational NO
M/s G.S. Promoters Pvt. Ltd., GH-01C, | GH-01C, Sector- .
64/6 Sector-78, Noida (Sikka Karmik) 78 Installed / Not Operational NO
65/28 |MJs Sethi Buildwell Pvt. Ltd., (Sethi Max) GH‘OZ‘?’E}S&“O“ Installed / Not Operational NO
M/s Sikka Infrastructure Pvt. Ltd. GH-01/A/1 .
66/50 iSillea Karnam (FEARS) Qartar-143R Installed/Not operational NO




{6?/:—,; lGriha parvesh Buildtech Pvt. Ltd. B OS/YAYSector Installed/ Not operational NO
| a/ag |Ws SD.S. ratech PvL Ltd. (NRI City | GH-04A Sector- | | iieq / Not Operational NO
Homes) 45
69/58 |M/S THREE C PROJECTS PVT. LTD. Chedila Installed / Not Operational NO
SECTOR-168
/55 |w/s TODAY HOMES NOIDA PVT. LTD. 5H7" fS'ESCTOR“ Installed / Not Operational NO
M/S AIMS PROMOTERS PVT. LTD. S .
71/44 (Golf Avenue-l) (ECO CITY) Installed/Operational NO
SECTOR-75
/s AIMS MAX GARDENIA At . ’
72[72 DEVELOPERS PRIVATE LIMITED ECOCITY Installed/Operational (@]
Sector-75
M/s Ajnara India Ltd. Plot No.-GH-01B, GH-01B
73/21 |Sector-74, Noida (Ajnara Grand Sector-74 Installed/Operational NO
Heritage)
. M/s J.M. Housing Ltd., Plot No.-GH-| GH-01C, Sector- )
74/22 01C. Sector-76, Noida (JM orchid ) 76 Installed/Operational NO
75/57 |M/s UNITECH LTD. GH‘Ol fifec"or‘ Installed/Operational NO
Group housing socities with installed STPs but sample not collected due to maintenance (02
nos.)
M/s Amarpali Zodiac Developers Pvt. GH-03
76/31 |Ltd., Plot No.-GH-03, Sector-120, Noida Sector-120 Installed/Operational Sample not taken
(Amarpali Zodiac)
o, GH-02/C
77136 [W.S. Chyitseit I;)_evelopers PyL. Lo Sector-77 Installed/ Not operational Sample not taken
(Civitech Sampriti)
Environment Clearance cleared & U.P. Pollution Control Board has issued CTO. Their sewage
connected to the Central Sewage Treatment Plant (CSTP) of Noida. (04 Nos.)
STP is not constructed as
M/s Orion Infrabuild Pvt. Ltd., Plot No.-| ~ GH-01/B per EC. Sewerage
28/73 |GH-01/B, Sector-78, Noida (Aditya |  Sector 78 Not installed gonester to; mall SEs
Urban Casa) line Noida & Treated in
Central Sewage
Treatement Plant (CSTP)
STP is not constructed as
. GH-04 per EC. Sewerage
29/74 M/s Gaursons Ind|_a Ltd., Plot No.-GH- Sector-119 Not installed connected to main sewer
04, Sector-119, Noida (Gaur Grander) line Noida & Treated in
Central Sewage
Treatement Plant (CSTP)
STP is not constructed as
per EC. Sewerage
M/s Celebrity Realcon Pvt. Ltd. (Aditya GH-01B Sector- : connected to main sewer
80/75 | celebration) 76 Not instalied line Noida & Treated in
Central Sewage
Treatement Plant (CSTP)
STP is not constructed as
per EC. Sewerage
81/76 Divine Indian Infrastructure Pvt. Ltd., GH-04, Sector- Not installed connected to main sewer
(Divine Meadows) 108, Noida line Noida & Treated in
Central Sewage
Treatement Plant (CSTP)

Connected in Noida sewer line and at present their sewer is treated in Sewage Treatment Plant
(STP) (Noida) as per Occupancy Certificate (07 Nos.)

2



L=~

. = Sewerage connected to

{ Jal main sewer line Noida &

— |A [ alvayu .

82/77 ﬁfﬁ;ﬁf Naval Housing Board (Jalvayl | o_3gA Sector-47 Not installed T e in Central Sewage
Treatement Plant {CSTP) |

Sewerage connected 10

r i in sewer line Noida &
Eden Infrastructure & Properties Ltd. ; 48 Not installed main
83/78 | (Eldeco Ananda Apartment) Ao Ll Treated in Central Sewage

Treatement Plant (CSTP)
Sewerage connected to

D-06 . main sewer line Noida &
84/79 |M/s Steller Venture Ltd. (Steller Green) Sector-44 Not installed Treated in Central Sewage

Treatement Plant (CSTP

Sewerage connected to
main sewer line Noida &
Treated in Central Sewage

Treatement Plant (CSTP)
Sewerage connected to

85/80 |M/S Bestech India (P) Ltd A-110 Sector-52 Not installed

main sewer line Noida &

36/81 |M/S MANISHA PROJECT PVT LTD B-017 Sector-61 Not installed )
Treated in Central Sewage

Treatement Plant (CSTP)
Sewerage connected {0

M/s PRATEEK BUILDTECH (INDIA) £.011 Sector-61 Kb gl main sewer line Noida &

PVT. LTD. (Prateek Fedora) Treated in Central Sewage

Treatement Plant (CSTP
Sewerage connected to

87/82

M/S GARDENIA SHELTERS PVT.LTD | E-016A Sector- ! main sewer line Noida &
Not installed

(Gardenia Grace) 61 Treated in Central Sewage
Treatement Piant (CSTP

88/83

Completion of 4 nos. of GH projects under direct monitoring by the Hon'ble Supreme Court of
India (04 Nos.)

Sewerage connected to
main sewer line Noida &
R . GH-01A Sector . Treated in Central Sewage
89/84 |M/s Amrapali Silicon Cit Pvt. Ltd. U

P y 76 nder construction |rreatement Piant (CSTP).
Under commissioning,

0.C. not issued till date.

Sewerage connected to
main sewer line Noida &
Treated in Central Sewage
Treatement Plant (CSTP).
M/s Amrapali Shaphire Developers Pvt. As per Court decisi

Ltd. (Amrgpali Sh;fphire—l) P GH-01 Sector-45| Installed/Not operational NBCF()J is d:put:d SZ;
working agency o

complete the rest part

90/85

construction of the society.
0.C. not issued till date.

£




Y

Sewerage connected to
main sewer line Noida &
Treated in Central Sewage
Treatement Plant (CSTP).

M/s Amrapali Shaphire Developers Put. . 45| Installed/N StiiGl As per Court decision
91/86 Ltd, (Amrapali Shaphire-1l GH-03 Sector-45| Installed/Not oper iona NBCC is deputed as

working agency t0
complete the rest part
construction of the society.
0.C. not issued till date.

Sewerage connected to
main sewer line Noida &
Treated in Central Sewage

Treatement Plant (CSTP).
M/S AMRAPALI PRIENCELEY GH-02A, Sector- . As per Court decision

! 1
92/87 ESTATE PVT. LTD. 76 STP Under construction NBCC is deputed as

working agency to
complete the rest part
construction of the society.
0.C. not issued till date.

Under Construction project. At present no sewage is generated. (01 Nos.)

Group housing building is
93/88 |M/S AVP Buildtech Pvt. Lid. GH OSI%Sector- Not installed under construction, no
eneration of Sewage.

FIR have been lodged against 04 nos. builders out of which 02 nos. builders has made
their STPs operational & Rest 02 nos. builders are still defaulters.

Sewerage connected to

main sewer line Noida &
M/s Skytech Construction Pvt. Ltd. Plot

y - T dinC |

94/93 |No.-GH-01D, Sector-76, Noida GH 012,68ector Kotinstaiisd reated in Central Sewage

(Skytech Matrott) Treatement Plant (CSTP).
0.C. issued.

FIR have been lodged.

Sewerage connected to
main sewer line Noida &

| cH-09 (ECO |
M/S GARDENIA IN | Treated in Cent

95/94 ARDENIA INDIA LTD. (Gardenia | ~1vy SECTOR-| STP Under construction rmted [GGEOTRL JWEGS
Gatway) 75 Treatement Plant (CSTP).

0O.C. not issued
FIR have been lodged.
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5

N.C.R.B (T.91.amesf)
I.LF.-l (qehrepa St Tt -1)

FIRST INFORMATION REPORT

{(Under Section 154 Cr.P.C))
o g RUIe

(&7 154 8 TRaT |igaT & dga)

1. District (Fre): HAERE MargG TR
P.S. (UTT): ¥FX-113 Year (@¥): 2022
FIR No.(7.g.1X. €.): 0074
Date &Time of FIR(w.g . i feaie/@awa): 27/03/2022 03:05

2/ S.No. |Acts (3rfaf=ram) Sections (&XT(T))
(.9.)
1 |1 E ¥ 1860 269
|2 |[AEH 1860 270
3 |wd¥ 1860 271 | B
3.(a) Occurrence of offence (SrUTd $ ged)
1. Day gdR Date From 09/02/2022 Date To  09/02/2022
(f&=): (feais € ): (i@ aa ):
Time Period  Ug< 1 Time From 00:00c&= TimeTo  00:00
GLEEEIRIE (gra ¥ ): (@g ad):

(Sanjay p,g:ar)

geniof nisnager

Ja) Div-1, NOIDA



O B N.C.R.B (7.8
LLF.-l (qéhrea siTar T )

(b)Information received at P.S. (a1 STgT AT Ui GERL
Date 27/03/2022 Time (G9T):03:05 5

(=i ):

(c) General Diary Reference (QsreTHET g )
Entry No. 002 Date & Time 27/03/2022 03:05 ™
CIEIAGE (Rerien 3 wHA):

4. Type of Information (YT T geR): e
5.Place of Occurrence (TTeATEdA):

Direction and distance from p.S.ufgm, 03
1. (a) (o= & O M T ):

Beat No.
(e 9.):

(b) Address 97 e
(g<tT):
(c) In case, outside the limit of this Police Station, then
(@fe, e HAT & STEY L
Name of P.S. District(State)
(THT T ATH): (FreT (T=a)):
2 /71

(Sanjay Pérashar)
Senior Manager
Jal Div-1, NOIDA



@ an

- N.C.R.B q:r.gﬁ.am.a“‘r)
LLF.-l (Thrgpa site @i «)
6.Complainant / Informant (f@?ﬁmﬁﬁﬂqﬂm ):
(a) Name (TH): TR Yeleeih el g e e TareArer wTiEraeeT
(b) Father's/Husband's Name(fraT / oicr &1
(c) BHeAYear of Birth (777 Tt [ed ): 1992
(d) Nationality (TTEr): 1
(e)UID No. (Z3TEST F.):
(f) Passport No.(TTaadIE €.):
Date of Issue (SO ¢ &Y faid):
Place of Issue (ST HTA T T ):
(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,
PAﬁN) -
S.No.(7.4.) Id Type
I E—
(h) Address (4dT):
| S.No. | Address Type Address (ddT)

(s..) (U AT hTY) \
BREGCIGRG T AT o TEex-06 ATTS!, ISt HeeX-20, \
FRe A 7R, ST e, AR |

2 | st TE e He, 4eeX-08 Arger, FrosT deex-20,
\aﬁﬁszz’a | LGRS A RIS o

(i) Occupation (TaaT):
(j) Phone number (GTHN q.):
Mobile (TIITS ¥.):
7.Details of known/suspected/unknown accused with full particulars
(FiTa | ST / 3T arfRrgd a1 g Ferareer At avi):
Accused More Than (=T 3T T& 3 arfdre g ot 9=0):

-

(T

(Saniay Parashar)
Semaor ffanager
Ja} Div-i, NOIDA



2 e

- ~ N.C.R.B (qa.dl.3me.al)
LLF.-l (Tshiepa SIT=r T -1)
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13. Action taken: Since the above information reveals commission of
offence(s) u/s as mentioned at ltem No. 2,
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(1) Registered the case and took up or
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(2) Directed (Name of .0.) MANOJ KUMAR RAI Rank S| (Sub-Inspector)

(st SrfRraT &1 ATH): (T2):

No. 982610293 to take up the Investigation

(€.): (@Y T o gTg A A4 & feg free Tear ) or (AT)
(3) Refused investigation due to (ST & ferg ):

or (% PR SHR AT AT)

(4) Transferred to P.S. District
(&rT): (re):

on point of jurisdiction (@1 AFTTRrTT & BT gEATd i) -

F.L.R. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.
(Wﬂlquﬁmaﬁﬁmmgﬁnﬁ,a@ﬁﬁmaﬁt
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(Sanjay %&*shar)

Senior fianager
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Signature of Officer in charge,
Police Station
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Name Sharad Kant Sharma
Rank S| (Sub-Inspector)
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Action Plan Sewerage Network, NOIDA ANNEXURE-H
Estimated Date of
S No. Name of Work Cost. Action Plan C.B. No. Date of Start ¢ 0_ Remar’
: Completion ;
(in lacs)
: . Newly constructed SPS-115 non clog pump
Inst S i 2 ; Jal)- -
 |tostallation of non clog submersiblel 4565 lare 10 be inswlled. Presently sewer is|o D CMUBAOISMORNIIB- | o onio | 17082000 Work Completed
pump at SPS-115. Noida i > G : 19 Dt. 18.02.2019
disposed in near by existing sewer line.
Strengthening of sewer line in Ph-2, Presenting sewer line of said sectors are
y = . Jal)- -
2 |hosiery complex, sector-84 & 85, 388.81 connected to existing sewer line that causes AVADDOMQEIYSMal)-TI19 22.07.2019 21.01.2020 Work Completed
; = y 20 Dt. 22.07.2019
Noida frequent sewer jam/over flow
P/L disposal sewer line from SPS-85 Presenting sewer line of said sectors are|._
: . . M(Jal)- -
3 |to rising main passes from sector-92 154.40 connected to existing sewer line that causes TAAOMDOMTal/SM Tal)-III1D 25.11.2019 23.03.2020 Work Completed
: . . 20 Dt.25.11.2019
MSPS, Noida frequent sewer jam/over flow
Strengthening  of  sewer  line Presenting sewer line of said sectors are
.. . I Jal)- -
4 |(Connection of sec-74, 75, 76, 77, 78, 593.45 connected to existing sewer line that causes 2(1)%?(())@0(;:1\;1((){2:3)/8!\/{(151[) e 03.01.2020 30.06.2020 Work Completed
79, 116 to SPS-117) Noida frequent sewer jam/over flow B
Strengthening of sewerage (Relaying : _ ;
- - E o ewer | sak ¢ and is S a -1/20-
5 |of 400mm DI rising main line SPS- 87.88 Otd sewer ine leaking frequentlyand is to be a8 DOM{AlACSM(al)-1120.21 24.07.2020 23.01.2021 Work Completed
i replaced. Dt. 24.07.2020
2/5) Noida
: : Strengthening of old/undersized sewer line
P/L of main Sewer line from B-Block S ; o | 153/DGM(Jal)/AO/SM(Jal)-1/18- . _
6 Sector-19 to SPS-18) Noida 172.07 for proper functioning of SE\N:LI age system. 19 DL 19.10.2020 19.10.2020 18.07.2021 Work Completed
Contract Bond prepared. Work in progress
Strengthening of old/undersized sewer line
Strengthening of main sewer line from for proper functioning of sewerage system.|19/GM(Jal)/AO/SM(Jal)-1/21-22
= l A
4 SPS-10 to STP-54, Noida L Contract Bond prepared. Work in progress|Dt. 26.07.2021 26072021 43072022 Worl Completed
DOS 26.07.2021 to DOC 25.07.2022.
Shifting of Sewer line from Group
8  |Housing plot GH-01B to SPS-43 Part- 380.88 TAQIONUTRIITA1-22 L 23.06.2021 22.03.2022 Work Completed
: 23.06.2021
A) Noida
Shifting of Sewer line from Group
- 1- :
9 |Housing plot GH-0IB to SPS-43) 210.93 07/AO’{GM/Jal 721-22 m 17.06.2021 16.03.2022 Work Completed
: 17.06.2021
Noida
D/o Village (P/L Water & Sewer line '
10 |relaying old chocked & damaged line|  177.27 IHOMAAVAQISMUaDARI22 | 5 5 s 05.07.2022 Work Completed
- ; Dt. 06.07.2021
in Village-Bhangel) Noida
Total 2450.69
e
(SANJAY SHAR) (A.K. VARUN)
SENIOR MANAGER (JAL)-1 SENIOR MANAGER (JAL)-III
NOIDA NOIDA




ANNEXURE-I (2Y

B - ——— ANCHURTREASURY
ARA L2 ! IN 129359

He i «§ MAHARASHTRA
g7 o Al
.',‘

o=

L,
I
o
(R
st
e

MEMORANDUM OF AGREEMENT

]

This Memorandum of Understanding (hereinafter referred to as "MoA") is.-e -

this ..2.1..." day of jl)i\j\, 2022 hy and between:

Council of Scientific and Industrial Rescarch. a society registered under the Societies
Registration Act (XXI of 1860). hereafter called 'CSIR’. having its registered office at
Anusandhan Bhavan. 2. Rafi Marg, New Delhi — 110 001 through Director. National
Environmental Engineering Research Institute. having its office and laboratory at Nehru
Marg, Nagpur, Maharashtra 440020, India (hereinafter called as *CSIR-NEERP’. which
expression shall, unless repugnant to the context or meaning thereof be deemed to mean and
include its successors and permitted assigns). of the First Party,
AND

[New Okhla Industrial Development Authority (NOIDA)]. established under U. P. Industrial
Area Development Act, 1976, having its corporate office at Head Administrative Building,
Sector 6 Noida. Uttar Pradesh-201301 India (hereinafter referred to as “NOIDA".which
expression shall. unless repugnant to the context thereof, include its affiliates. associates,
successors. substitutes and permitted assigns) of the Second Party.

CSIR-NEER! and NOIDA are herein after individually referred to as the 'party' and collectively
as "parties’. _ P

\ -~ A7

X ea Y . M-

Y P
Al |
&



G

.

3 o Dy e =R T
%3 1'4"""-. - gt e W o

e o) | SRR L] =S

"} "t‘g‘rrm T!'" t’

--*ra.-t»‘p-‘l

3 Ay A T
M'Ja ‘ -
¢ TEeaT

L”Mﬁ""-ﬂﬂw
) R
LE 2] -.-ﬁn_-l-hﬂ. .
%) End T
"‘-ﬂ.-_ﬂ_l e
o JRETEY i

M

ERWE 22 i

£ ) MR R T

**“*“"m

o w8 :t--..-n—lll-fwx'.--. ’ s

l

’px,tc’{j“tm (‘C'I:R“f— (\(Ff;"g/
e

),\nl‘n; l(-

s —— ('{ R ' ﬁb B } e

e . M-‘-tvrm-u—m—-.a--r -

‘%ﬁﬁ@?ﬂ S .‘:m 5, LA AR T 2 |
'3( W T3 ,:“-_f?, T r’“‘(@u IR T S TN H
P a8 L o .
E T mmn?r"ﬁcem*  CXE Rt e T SEVOREA
P o EEETe & sifasary 3.0 SR




1. Preamble

WHEREAS, CSIR represents that it has at its National Environmental Engineering Research
Institute, Nagpur (CSIR-NEERI) established R&D expertise and has footprints globally in the
area of environmental science and engineering including environmental system design and
modelling, air, water, wastewater and waste management, environmental impact and risk
assessment, environmental biotechrology and genomics, environmental materials,
environmental remediation. etc.

New Okhla Industrial Development Authority (NOIDA) has approached CSIR-NEERI,
Nagpur vide Letter No. Noida/ACEQ(N)/2022/301 dated 21/01/22, toundertake treatment of
sewage flowing in 30 drains of NOIDA city and, as per the order of Hon’ NGT, NOIDA, to
develop a time bound action plan to stop discharge of untreated wastewater to 30 drains.
NOIDA has requested CSIR-NEERI for in situ treatment of 30 drains based on Bio and Phyto
remediation.to strengthen environment.

Accordingly. CSIR-NEERI team from Delhi Zonal Lab &HQ has visited NOIDA to get the
first-hand information and preliminary site visit of drains that has to be treated. Based on the
site visit and technical discussion with officials of NOIDA it has been found that in situ
treatment of drains can be provided in arcund 5 drains and decentralized compact/mini STPs
can be provided near to 13 drains approximately as per the availability of space with total 18
drains contributing the maximum amount of pollution load and has to be treated at the
earliest.

With respect to this CSIR-NEERI has submitted the project proposal entitled “In-situ and ex-
situ treatment of domestic wastewater flowing in drains of NOIDA city™ to NOIDA authority
in the month of march 2022. The competent authority of NOIDA has approved the project
proposal through letter no. NOIDA/S.M.Jal-1/2022/02 dated 1/4/2022 and requested CSIR-
NEERI to submit the draft M.O.A. for approval before taking up the project(Annexure I

In accordance, CSIR-NEERI has agrced to undertake the above work as detailed
inANNEXURE-II (Project Proposal on ““In-situ and ex-situ treatment of domestic
wastewater flowing in drains of NOIDA city™, cost: Rs. 280 Lakhs) and forms the basis of
this agreement (herein after called the PROJECT ) as per the terms and conditions given
below:

2. Responsibilities of CSIR-NEERI

2.1. To prepare Technical Feasibility Report for treatment of feasible 18drains flowing in
the NOIDA city, which will include Sewage Collection, Conveyance, Treatment
Technologies (in situ drain treatment. decentralized STPs), Disposal and Reuse —
Recycle.

2.2. To prepare Detailed Project Report (DPR) including conceptual design, drawings
and estimates of the 18feasible drains for treatment.
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2.3. To provide technical supervision during execution of in-situ drain treatment &
decentralized STPs.

2.4. CSIR-NEERI will provide Detailed Project Report (DPR) as a estimate to execute
over listed drains and also Technical support during implementation of DPR.

Responsibilities of NOIDA

3.1. NOIDA shall provide the secondary data in terms of drawing, maps, and reports
should be made available toCSIR-NEERI during preparation of DPR.

3.2. NOIDA shall depute senior technical person of Noida Authority during the field
investigations, for data/sample collection and communication/meetings by CSIR-
NEERL

3.3. Assistance if any required for site visit / monitoring / discussion meeting, will be
provide.

3.4, NOIDA shall provide cleaning of site nearby area or provide access to the drains if
in case it is not accessible.

4. Financial Arrangement

5.

4.1. NOIDA will give funding of Rs. 280 Lakhs to CSIR-NEERI as per the proposal
submitted by CSIR-NEERL

4.2. NOIDA will not giveGST as per the government norms

4.3. The payment terms are as follows:
e 25% amount in a;ivance to NEERI after signing of MOA
e 10% of the project cost after submission of feasibility report
s 15% of the project cost after submission of DPR

o 10% after selection of agency by Noida Authority for implementation of in-situ
drain treatment and decentralized STPs

e 10% after 30% commissioning/execution of the project as per DPR.

o  15% after 60% commissioring/execution of the project as per DPR

e . 15% after 100% completion of the project as per DPR
Confidentiality
The Parties, to the extent of their respective rights to do so. shall exchange such technical
information and data as is reasonably required of each Party to perform its responsibilities
under this MoA. All these information. including without limitation all oral and written

information about know-how, industrial secrets. methods. technical data and information,
as well as commercial. financial and operational data and information related to this




MoAshall be kept in strict confidence and treated as non-public, confidential and
proprietary information ("Information”). regardless of whether identified or marked as
"proprietary" or "confidential™.

The Parties agree to use the Information only for the purpose of this MoA and shall
protect such Information ‘from disclosure to others using the same degree of care used to
protect their own confidential information. The Information shall not be reproduced in
any form, sold. traded. published or otherwise disclosed to anyone in any manner,
whatsoever except as required by one Party to the other Party.

Notwithstanding the foregoing, the Parties may disclose the Information without the other
Party's prior written consent only to the extent such Information:

(i) is already known to the Party as of the date of disclosure:

(i) is already in possession of the public or becomes available to the public other than
through the act or omission of the Party receiving the information;

(iii) is independently developed by one of the Parties without reliance on the Information
of the other Party; or

(iv) is required to be disclosed under applicable law or by a governmental order, decree,
regulation or rule (provided that the requested Party shall give written notice to the
other Party prior to such disclosure).

All such Information, in whatever form. provided by either Party. shall at all times

remain the property of the Party disclosing the information and the other Party

shall exercise all care and caution to ensure that such Information is duly

protected. The Party receiving the information shall, if expressly requested by the

other Party, promptly destroy or immediately return to the party disclosing the

information. all tangible material(s), papers. computerized media containing the

information by way of notes, summaries. image, data or word processing files etc.

In the event of any accidental disclosure or discovery of any unauthorized use of
Information, the party receiving the information shall immediately notify the other Party
about such accidental disclosure or unauthorized use.

Confidentiality obligations concerned herein shall be applicable for a period of three
years from the expiry/termination of this MoA.

. Entire Understanding

This MoA contains the entire understanding between the parties and supersedes all prior
contemporary oral or written agreements, commitments, understanding or communication
with respect to the subject matter hereof




7.

10.

i1

Amendment

The MoA shall be amended on the basis of mutual agreement in writing. All
amendment(s) or medification(s) to this MoA shall be bindiag on each party provided the
same is/are recorded in writing and signed by all Parties.

Effective Date And Duration of MoA

This MoA shall come into force for all purposes and intents with effect from the date of
signing of this MoA and shall remain valid for 3 years unless any of the parties gives a
written notice to the other party of its intentions to terminate the MoA, 60 (sixty) days in
advance. The MoA may be extended for a further period and on such terms and

conditions as may be mutually agresd.

. Termination of MoA

a. This MoA may be terminated by any party by giving 60 (sixty) day notice in writing
to the other party of its intension to do so.

b. In the event, the parties mutually agree to terminate this MoA, or the MoAis
terminated on account of Force Majeure or non-fulfillment of the obligations of the
respective parties or otherwise for any other reasons, the termination shall take effect
from the date and time to be agreed upon mutually or in accordance with the
termination notice, as the case may be.

c. In the event of termination of the MoAthe rights and obligations of the parties hereto
shall be settled by mutual discussion.

Settlement of Disputes

In the event of any dispute and / or difference arising under this agreement Or in
connection therewith, including any question relating to the meaning, scope oOf
interpretation of this agreement or its clause or any alleged breach thereof, the same shall
be attempted to be settled by mutual discussions and consultation between the parties as
both the parties being Govt. Departments.

Force Majeure

Neither party shall be held resporisible for non-fulfillment of their respective obligations
under this Agreement due to the exigency of one or more of the force majeure events such
as but not limited to Acts of God. war, flood, earthquakes. strike, lockouts, epidemics,
riots. civil commotion, etc. provided on the occurrence and cessation of any such events,
the party affected thereby shall give a notice in writing to the other party within one
month of such occurrence or cessation. If the force majeure condition continues beyond
six months, the parties shall then mutually decide about the future course of action.
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12 Indemnity

NOIDA shall defend, indemnify, release and hold harmless to CSIR-NEERI from and
against any claims, damages, liability or costs, to the extent such claims damages, liability or
costs do not arise from the negiigent or willful acts or any of its agents or employees in
connection with their respective performance under this MoU.

In witness whereof the parties hereto have entered into this MoAeffective as of the day and

year first above written.

For and on behalf of CSIR-NEERI

Designation *Shg%aé' .Scientisvt.. :
ey pewe Smien i
o e T

Seal | bl Sy Ay
TGRS Mg 440020

Witness: (Name and Address)

L. 'P?}‘\C’pr\jé///'

cop-neerRl
NAGPUR

Page 6 of 6

For and on behalf of NOIDA
Signature %mvw

St QM'.’)“'{‘P_
Name Er. PK-Kaushik-

Designation General Manager (
-’:‘L,;NT Teld-r)

arashar)

Seal 2 Jal Biv-l, NOIDA

Witness: (Name and Address)

L. /V O \q
=

#
(@aniav Parash -Z“x"j'
{oanjay ra'=

to s BT mmy o)

Jal Div-, HTILA

Porager™ &
gA:S.Y‘HM
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Treatment Technology
N & . .
Sr No. C agl-e Photos/description (In Situ Drain
oordinates Treatment/Decentralized
STP near to Drain)

Summerville
Sector 22

1 28°35'39.2"N
77°21'01.1"E

In Situ Drain Treatment

KendriyaVihar,
Sector 51

2
28°34'44.8"N In Situ Drain Treatment
77°21'46.1"E
Gram Barola near
Shamshan

3 Decentralized STP near to
28°33'52.8"N Drain
77°22'43.5"E
Brahampal market
Bhati Dairy Gram-
Barola

4
28°33'54.9"N Decentralized STP near to

77°22'42.0"E

Drain
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Treatment Technology
Name & ... i :
Sr No. Coordi Photos/description (In Situ Drain
oordinates Treatment/Decentralized
STP near to Drain)
MahagunMajariya,
Sector 76
5
28°33'51.5"N
77°22'48.1"E
Decentralized STP near to
Drain
Main junction,
Sector 76
6
28°34'15.8"N
77922'44.6"E In Situ Drain Treatment
Satnam Kerana
Store bangel
7
28°32'29.7"N
77°23'34.7"E
Decentralized STP near to
Drain
NSEZ metro
8 128°32'02.6"N
77°23'41.0"E

Decentralized STP near to
Drain
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Treatment Technology
N & . .
Sr No. c a:;e Photos/description (In Situ Drain
oordinates Treatment/Decentralized
STP near to Drain)
Bhangelwala Nala
28°32'01.9"N
77°23'36.6"E
9
In Situ Drain Treatment
Houjari
101 28°3201.4"N
77°23'42.1"E
Industrial Waste (need to be
handled separately)
Advant drain 1
11
A 28°30'07.6"N
' 77°24'16.0"E
Decentralized STP near to
Drain
Advant drain 2
11
B 28°30'01.5"N
' 77°24'30.9"E

Decentralized STP near to




Treatment Technology
N & . .
Sr No. c a:;e Photos/description (In Situ Drain
oordinates Treatment/Decentralized
STP near to Drain)
Drain
Sector 135
121 28°30'01.6"N
77°24'16.7"E
Decentralized STP near to
Drain
Sector 82
13
28°31'12.3"N
77°23'48.8"E In Situ Drain Treatment
14 Brijwasi Caters
Decentralized STP near to
Drain
15 Surbhi Hospital

Decentralized STP near to
Drain
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Treatment Technology
N & . .
Sr No. c a:;e Photos/description (In Situ Drain
oordinates Treatment/Decentralized
STP near to Drain)
Service Road
16 28°34'45.7"N Decentralized STP near to
77°21'43.1"E Drain
Near Sector 50, 51,
near round about
17
28°34'34.8"N
77922'00.8"E Decentralized STP near to
Drain
Kribko colony,
18 sector 35 (in front
of morana) Decentralized STP near to

Drain

45



ANNEXURE-]

T4 ager enfie faar it
P ING JqwIH(oTo—da18d Hee)

o el GRR, WeeR-5, Te-201301 (S0%0)
Yaid— Aver /050(SA-410%0) / 10 g0/ 22

Refi@: 297 fpor -

RS yaEs
el GUe-Y

Yqex—05 ATeT|
gy A wHoeodlo 3§ Wi Fofa @ sy Rt 23.12.2022 @ Ue @ wFa 4 |

¥~ NGT OA No. 1002/2018 titled abhist kusum Gupta Vs Uttar Pradesh & Ors. Order
dated 23.12.2021
T AITH T 70 2SN/ q0so(eiei-1) /22/526 ReAiw 1072022 F A @ Al # wHaqier
A% STPs W Online Monitoring System T X U4 FRRT 80 THOTA0SI0 @ 100 THOTEA0SI0
wiododo @ i @Rl 9 Td i o6 T ool W oLms T w @ e R @l
e A T E | foraat E e 8-

S.No. Capacity of STP Location oLMS @ fufq
1 25 MLD dev-50 OLMS RifUd &% & B (a1 o 9o 8 ol [eareid & |
2 34 MLD Aq50 | OLMS R v BT 31 (el o1 9ol & ol [Sarid 21
3 33 MLD TFev-54 OLMS ®Ifd &% &I B/ (e 1 go1 @ al [T 2|
4 54 MLD qqet—54 | OLMS ®ifia &1 o1 o7 (a1 off 1 & 7l i €1
5 35 MLD Aei—123 | OLMS @G 7g fadr ar Ffder s 4 )
6 50 MLD ATeT—168 | OLMS RIG 27 fadid R [T Jorm 3 8
| S.No. STP Progress Remark
| 100 MLD, Sec-168 100% @ P @1 Trial Run 9R% 2|
2 80 MLD, Sec-123 89% B WY R € T R 30002022 0% U1 X fordl S|
(0w FR)
TR Jaa (We-410%0)
AT
yffafd:
1. Faelt o @1 e FrdaTe ARER) TR @ AR G|
2 focht Wit @1 TR A priurer SRER(T) FEeY B e e |
3. VO HEIGd HRIGd @ A1y Ee |
4, I ARG U4 WERIG e @) S1avd PRI 8y /
IR Y (Slc—410%0)

Ayt |




	Scan20220801170638
	Scan20220801170801
	Scan20220801171158



